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exempted from search on  this side.

He made his own baggage declaration and
he was not searched. But on the
Pakistan side he was searched and they

seized the money and the car. I do not

zhmk there is anything funher that we cam
o now.

Sardar Igbal Singh : May I know
whether the Secretary of the Pakistan
National Assembly was also travelling
in this car?

Shri A. C. Guha : Yes, Sir. He was
the Secretary of the Pakistan National
Assembly or Parliament.

British Mission for Heavy Industries

Shri Shree Narayan Das’s Will
lz;mster of Heavy Industries be
pleased to state :

(a) the precise nature of work that
the British Heavy Engineering Mis-
sion which has come to India at the
invitation of the Government of India
will undertake;

(b) the composition of the mission;
g:l). how long they would remain in

(d) by what time - they would be
able to report to the Government;

(¢) the nature of agreement, if any,
under which the mission has come?

The Minister of Heavy Industries
(Shri M. M. Shah): (a) to (¢). A statement
is laid on the Table of the House. [Ses
Appendix I, annexure No. 33).

Shri Shree Narayan Das : From the
statement it appears that this Mission
has been sponsored by the Federation of
British Industries and the Colombo Plan
Administration., I should like to know
what mﬁan of the expenditure involved in

is will be borne by them and what part
will be borne by us.

Shri M. M. Shah : Practically all the
expenditure will be borne by them'ex
ting the local costs for the tour of
thon.

Shri Shree Narayan Das : Out of
the eleven persons constituting the Mis-
sion, how many uedm};:lusmnhats, how
many are experts and how many are
admxymstntors?

Shri M. M. Shah: Five are indus-
‘trialists, two are administrators and four
are experts.

Shri Shree Narayan Das : May I
know whether such Missions hlve been
invited from -other eountnet lllo? If %0,
fromwhere?
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Shri M. M. Shah: As the hon. Mem-
ber knows, several Missions of a technical
and expert nature are coming in this
country from time to time. P

. Shri Bansal : In this case the specific
question was whether there has been a
Mission in this country for advising
Government on heavy industries ? :

Shri M. M. Shah : If the questioa
relates only to heavy engineering, the
resent  position is that there ar¢ two

issions in the country; one is a British
Mission and the other is a Russian Mission.
The Russian Mission is looking after
recommending sites and plans for manu-
facture of machinery of steel plants that
is, manufacture of machinery required
for setting up a steel plant, whereas the
British Mission is largely concerned with
other heavy engineering machinery.

Republic Day and Independence Day
ebrations in Cantonments

*yx5. Shri Shiva Dutt Upadhyaya :
Will the Minister of Defence be pleased
to state :

(a) whether it is a fact that Can-
tonment Boards in India are autho-
rised to spend some money in connec-
twn thh celebrations of the Republic

L{ Independence Day on the
26 Jnnunry and 15sth A res-
pectively from their own dl for
which necessary sanction is issued by
the Government of India a few days
before the events;

(b) whether such sanction was not
communicated by the Government of
India to the Cantonment Board,
Ranikhet and other Cantonment
Boards in India before 1sth of
August, 1956 in spite of repeated re-
minders; and :

(c) whether the sanction letter
from Government was communi

so late  that it reached Ranikhet and
other Cantonments a few days after
the 1sth August, 1956, Ind dence
Day, and no amount could spent
on the celebrations? . i

. The Minister of Defence Organisa
tion (Shri Tyagl) : (a) Self-supporting
Cantonments are authorised to spend money
on celebrations from their own funds for
‘which necessary sanction is issued by
‘the Government of India. The State-
‘sided Cantonments are allowed to meet
the ‘expenditure’ from public- donations

only.

(b) Sanction for Ind ce Day
celebrations was issued t;p‘ennden Cantonments
before the 15th of August 19$6, without
any reminders having been received.
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&) The vetimént _ sinction
cénvggd to di] Deputy plrectors,
andCantonmerits concérned oh teleph
which was confirmed by a formal letter on
xjth August 1956. - .

. So far no Cantonment Board except

Ranikhet have intimated that it could not

spend the amount on the celebrations on

ha ground that orders were received
te.

W geTa qx faee fa § e wiess
¥t a@ N fwd @ @ & g
T R NG A A wqfEy
2 & omr fe O waEd O 3 O
T ¥ @ FT gF A I I
¥ eirsfy & ¥ ¥ ?

ft @it . W AR T W AF
wrf daer A@ fewm T g q@
wrat § fF 9 aF $% qeafea e
T, W aF dRE TG T AR
|

Shri Raudha Ramian : . May I know
whether the Government had found.out
#f to who was responsible for the delay
that was caused in receiving the orders
by the cantonments concerned ?

. Shri Tyagl : I have no ready informa-

tion on the subject.

Balance oi i’ayincnt
exr. {Snrdnr 13 Sln.h t

Will the Minister of Fitidnce be
plcased to state : .
: )mihmmn of the countries wi

ich ¢ bialance of payment wal
favourable to India in 1955-96; and

b) th t of th
s )ofeln.gi):u?ro:x (x)c mvwll;{mi and
(i mmnnce?

Th
KSS
gxlwiﬁxtﬂewb&n % v

ments countries:

Australia
New Zealand

Ceylon
Mslaya

USa,
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Phihp ines
Nethetlands
ghanistan

ran
Saudi Arab.
Ethiopia
Indonesia
Thailand
Argennm
China
Poland.

(b) During 1955-56 India’s net mvmble
carnings amounted to (1) Rs. 247 crores
from transportation including shipping
and (2) Rs. 4-3 crores from insurance,

Sardar Igbal Singh : May I know
whethcr .there was a sharp decrease in thq
invisible earnings in insurance in a
months when insurance was nationalis
in this country?

The Minister of Finange and.Izon
and Steel (Shri T. T. Krishnamachari)s
So far as insurance is concerned, what
has been nationalised is life insurance—
not general insurance—except in the case
of three or four small companies which
we hdve inherited along with the life
insurance companies and I am afraid that
it will not affect the position.

Shri Matthén : In answer to part (b),
the hon. Minister stated that transporta-
tion earnings were of the order of Rs.
247 crores, Will be give a brulb
o; that figure? What is the shipping I!q
of it?

Shri B.R Blnnt 2+ 1 shall require
notice for giving details.

Snnposi'um on Buddi:hm

D. ﬁ.
o {$he 3,.C. Sty

Will the Minister of Education be
pleased to state :

,.(8) the . number  of forexm dlﬁ:;»
thries that are expected to partici~
te in a syniposium on Buddhism to
g: held in Dethi on 26th November,

1956 - in connegtion .. with the 2,900th
parinirvana  anniversary of Buddha;

(b) whether Government . have _ og-
ganised fot? them pilgtimage to Bud-
dhist centres in the country; an

(c) nf so, the nature of arfangements

a:?'u.m  (8) About 7ofore

to putu.npate
the Symposnun
(b) Yes, Sir.





